FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016) :

FOR THE ATTENTION OF THE CREDITORS OF MIDAS PETROCHEM PRIVATE LIMITED

RELEVANT PARTICULARS
1% Name of corporate debtor : Midas Petrochem Private Limited
2 Date of incorporation of corporate | 05.11.2012
debtor
3 Authority under which corporate debtor | ROC Mumbai
is incorporated / registered
4. | Corporate Identity No. / Limited | US1103MH2012PTC237557
Liability Identification No. of corporate
debtor
5. | Address of the registered office and | Registered Office: Office No.109, Avon Arcade Dasharatlal Joshi Road, Vile
principal office (if any) of corporate | Parle West, Mumbai, Maharashtra, India, 400057 (As per MCA Records)
debtor
6. | Insolvency commencement date in | 13.01.2025
respect of corporate debtor
7. | Estimated date of closure of insolvency | 12.07.2025
resolution process
8. Name and registration number of the | Name: Mr. Shreyansh Jain
insolvency  professional acting as | Registration No.: IBBI/IPA-001/IP-P-01683/2019 -2020/12727
interim resolution professional
9. | Address and e-mail of the interim | Registered Address: A-7 First Floor, Jodhpur Tower, Dharmnarayan Ji Ka
resolution professional, as registered | Hatta, Paota, Opposite Hotel Mapple Abhay, Jodhpur, Rajasthan ,342008
with the Board Email id: shreyansh.jain@mail.ca.in
10. | Address and e-mail to be used for Correspondence Address: Finvin Turnaround and Restructuring Private
correspondence  with the interim | Limited situated at 605, 6th Floor, Sunteck Crest, Mukund Nagar
resolution professional Road,Andheri (E), Mumbai, MH - 400059.
Email id: cirp.midaspetrochem@gmail.com
11. | Last date for submission of claims 27.01.2025
12. | Classes of creditors, if any, under | Not Applicable
clause (b) of sub-section (6A) of section
21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and a. Web link: https://ibbi infen/home/downloads
(b) Details of authorized | b. Not Applicable
representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the Midas Petrochem Private Limited on January 13, 2025.

The creditors of Midas Petrochem Private Limited, are hereby

called upon to submit their claims with proof on or before January

27, 2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims

with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 14.01.2025
Place: Jodhpur

Digitally signed by
SH REYA SHREYANSH JAIN
| Date: 2025.01.14
i/ NSH JAI 18:05:38 +05'30"
RO Shreyansh Jain
“=Interim Resolution Professional

IBBI/IPA-001/IP-P-01683/2019 -2020/12727
Validity of Authorisation of Assignment: June 30, 2025
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THOMAS SCOTT (INDIA) LIMITED
CIN: L1B108MH21 0P LS 308302
Fapd ofcd: 447, Kawal Indusinal Eslate, Senapab Bapal Marg, Lower Pasel (W], Mumdbal - 4040013
Fvestor ikEhanggroun, comvwaw thomascotl.ong

ADDENDUM TO THE NOTICE OF 15T EXTRA ORDINARY GENERAL MEETING OF
THOMAS SCOTT (INDiA) LIMITED for the financial year 2024-25 will ba held on
Thursday 16th January, 2025 at 10:00 am. through Video Confarencing (V' Other
Audio Visusi Means (CAVM)

Thomas Scofl (India) Limited (“the Company”) Issued 15T EXTRA ORDINARY
GEMNERAL MEETING (EGM) for the financial year 2024-25 dated 21st December, 2024
sent throwgh email io those members whose email addresses are registered with the
Comgany and or Depository Participantsis) and to members who nawve not ragistesed thair
email address, physical copies through permitied mode on 24th December, 2024 to all the
Members of the Company for obtaining their approval for the Resolufions stated in the
notice of 15t EGM for ihe inancial year2024-25 vide resolution no, 1-4, The NOTICE &F
EGM has been dispatched 1o all the mambers of the Comparry in dug comphianca with the
provisions of the Companies Act, 2013 read with rules made thereunder and the relavant
circulars issoed by the Ministry of Corporale Affairs, in the said nobice of EGM the
Resoition Mo, 3-& 4 for issue and allot 9.52, 375 equity shates of the Company-on
Preferential issue basis and for issee and allot 6,06,528 Equity Convertible Warrants
respeclvely, to the non-promaters and seme Conten of Explanatory Statement of
Fesolution no. 3 & 4 are nesded {o be approved with the corrections and therefors the
board of directors approved the addendum 1o the notice of 121 EGM for the Financial year
2024-25,

The board of directors further fook on récords that Pursuant to the clarification sowghit by
Malional Stock Exchange of India Limided, the corrections needed i List of Allollees and
contents of explanalory Statement of Resolubon no. 3 & 4, the board of Directors of the
Company in Hs masting dated 14ih Januvary, 2025 further approved the comectons in the
Rezolution no. 3 & 4-and ils Explanatory Statement, and also approved the addendum
notice of 1sl EGM for the financial year 2024-25 of the Comgany for ablaining
shareholders’ approval on modification and correction on the resolution no. 3 & 4 of the
original nofice with regards to the Preferenfial issue and allotment of 9,52, 375 Equity
Shares and 6,06,528 Equity Convertible YWarsants respactively,

Subsequent to the issuance of EGM Nofice, the Company has cosarved and deems it
appropriate to bring the folowing furher disciesure to the nolice of members and
slakeholders. Accordingly, this addendum Notice of 15t EGM for the financial year 2024-
2515 being issued tothe members and 38 cther concerned stakehokders.

This addendum shall be deemed to be an integral part of the EGM Motice of the Company
dated 213i Decembar, 2024

The addendum to the Nodice of EGM will also be avaizble on the websile of the Company
www thomrasscottorg “and on- the website of the BSE Lid. And NSE Lid. -at
www_beeindia.com and www.nseindia. com respactivaly.

Forthe shareholders who has already voted by remote e-voting to the resolution as
mentioned in the original Notice of the 15t EGM for the Financial year 20:24-25 dated
21st December, 2024 before the addendum to tha EGM notice may write their
gueries, if any, to the Scrutinizer on the email id cssonamjain3@gmail.com with 48
hours from the receipt of the addendum to the notice of 15t EGM for the financial
year 2024-25 dated 14th January, 2025.

Queres | grievances, if any, with regards to e-woting may be addressed to the Company

Secratany al investor sl banogroup.com.
2 Ghengoroip For Thamas 5(India) Limited

Sdi-
Rashi Bang
Company Secretary & Compliance Dfficer

PlacedMumbai
Cigte: 14.01.2025

FORM A

PUBLIC ANNOUNCEMENT
{Under Regwlation 6 of the Insehwency and Banhrnpdcy Bmard of India
(insshency Resolintion Process for Corporate Persans) Regufations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

MIDAS PETROCHEM PRIVATE LIMITED

= : RELEVANT PARTICULARS
\Mameof coporme detror | Mikdas Petrochem Privarte Limited
| Bate of incormanation of corpomie deblor | 05.11,201.2
s faithoty under which compasate detior ROC Mlurnbai
i inGmoraled ¢ g
. Corporsie ldentity hio. ¢ Limnited Liabiiny
. Ideniification ho. of corponete delnor
fooess of tha regefenad offica and
prncioal offics (F any of compaets
detroe

a0 | B | =

| LS 103MHE ZPTC23T 557

' Registered Office: Office Mo 108, Awon Acade
Dasharatial boshl Road, Yile Fare West, Mumiosi,
| Matharashira, India, 400057 §46 per MCA Recoeds)

n

6 Iresohanoy commencermant i in 13012025
| respect of oo detrion |
T | Estrrsated ke of closure of insobendcy 12072005

| reshilion process
| Marme and regrstnation number of the
Irschwncy professlonal acting as intenm
reschition peofessions
8. | Address. and e+mall of the manm
resohition profession, os registned
with the Boaed

| Marme: blr. Shireyansh fain
Registration Mo
BB A0 PP R, 201 5 - 200 12T ET

 Rogtsterod Address: 7 Frs. Foat,Jochpur Towe,
Dhammraraan N K Hatta, Pacta, Ooposits Hotel
el Abhay Joc b Rafiesthon 342008
Ernail id: sheamnshnin@ralsin

. l:lu-r;'tq:rmu-h-rlr Address: Firwt Tumarrd ard
RFesiniciunng Private Uimfad situabed at 805, -6ih
Fliooe, Sunbact Crest, Mubuind Nagar Road Andhesi [E],
Pimiben, MH - S00050,

| Emall ki cirp ridespatimohemE&gmailoom

| 27002025
Phot. Apgbcabin

100 Acickess and emall & be Lsed for
COrmEsSEarderas wai the inieim
rEsCiubon HfESSONE

11, Lot e for Subrvission of ioims
12| Classes of oroditors, if oy, wnder clss
(o} of Sudrsesctaon (58] of sechion 21,
acertained by e infedm resobilien

profisakang!

15| Names of Inectvency Professionals
idetified 1o act &5 Authorsad
Represantative of oedbors in a class

_{(Thies names for sach dass;

14| (a} Rttt Forms ana
b Dhectzailss oo athorizesd respreserdalives
are vaiatiln

| riot Apphcatie

| 1. Wk i e v ‘e o owriends
b, Mot Applicble

Matica b5 heraby geen that the. Mational Compary Law Tribunal has ordered the
cEnmencement of A corporgEe insohvency eaeslulion process of the Midas Petrachem
Private Limited on farwary 153, 2025
The craditors of Midas Petrocham Private Limited, are herety callad wpon ta submit thai
claims with prool an or befare January 27, 2025 1o the intesim resalution professianal at e
address manticned against entry Mo, 10,
The financiad crediters shall submit thadr claims with proof by alactronic rmeansanly. All othsae
Grediiars may submit he clairms wiih prood in person, by post ar by seanonia means,
Submission of false or misleading proofs of claim shall attract penaltics.
B /-
ansh Jain
Interim Resolution Professional
IBEI/IPA-001IP-P-01683 /2008 -2020,/12T2T
Valldity of Authorisation of Assignment: June 30, 2025

Date: 14.01. 2025
Place: oy

FORM P11
INVITATION FOR RESOLUTION PLANS
(Under regulation 43 of the Insolvency and Bankruptcy
(Pre-packaged Insolvency Resolution Process) Regulations, 2021)

RELEVANT PARTICULARS

1 ] 11}

1. | Name of the corporate debtor G Security (India) Private Limited

2. | Former name(s), if changed in last two years | None

3. | Date of incorporation of corporate debtor 27/12/2004

4. | Authority under which corporate debtor is | Registrar of Companies, Mumbai
incorporated / registered

5. | Identification number U74920MH2004PTC150235

6. Address of the registered office and principal | Registered Office: Office No. 711,B-Wing,

NSIL Lodha Supremus Il,Road No. 22,

Waghale Estate Thane Thane MH 400604 IN
Principal Office: 810, Solus, Hiranandani Estate,
Ghodbunder Road, Thane West - 400 607.

office (if any) of corporate debtor

7. | Pre-packaged insolvency commencement date | 10th December 2024

8. | Date of invitation for resolution plans 15th January 2025

1. The prospective resolution applicant shall
have at least three years of experience in
the service industry; and

2. Turnover for the past two years

must be at least Rs. 50 lakhs per annum

9. | Eligibility for resolution applicants

10.! Norms of ineligibility applicable under section 29A | Refer Section 29A

11.. Basis for evaluation (including details
related to significant improvement and
tick size)

The basis for evaluation shall be obtained by
referring to the Invitation for Resolution Plan.
The Invitation for Resolution Plan shall be

obtained by emailing to grpppirp@gmail.com

12.| Manner of obtaining ‘invitation of
resolution plan’,basis for evaluation
(including details related to significant
improvement and tick size), information
memorandum and further information

Email to grpppirp@gmail.com

13, Last date for submission of resolution plans

28th January 2025
(15 days from date of publishing of this form)

Password protected soft copy via email by 8:00 PM
on 28th January 2025

Hard copy via sealed envelope via courier/speed
post within 2 days of receipt of soft copy

14.; Manner of submitting resolution plans
to resolution professional

15., Estimated date for submission of resolution
plan to the Adjudicating Authority for approval
(Within 85th day of PPIRP commencement date)

05th March 2025

Name of the Resolution
Professional: Shekhar Kumar Agrawal
Regn. No.: IBBI/IPA-002/IP-N00883/2019-2020/12874

16, Name and registration number of the resolution
professional

Address: Flat 606 D Wing, RNA Continental CHSL,
Subhash Nagar,Chembur (East), Hanuman
Temple,Mumbai City, Maharashtra, 400071

Email Address:grpppirp@gmail.com

17.! Name, address and e-email of the resolution
professional, as registered with the Board

Address: Flat 606 D Wing, RNA Continental CHSL,
Subhash Nagar,Chembur (East), Hanuman Temple,
Mumbai City, Maharashtra, 400071

Email Address: grpppirp@gmail.com

18.| Address and email to be used for
correspondence with the resolution professional

19 Further details are available at or with Email: grpppirp@gmail.com

20.! Date of publication of Form 15th January 2025

. Shekhar Kumar Agrawal
Dot 15th January 2025 IBBI/IPA-002/IP-N00883/2019-2020/12874
‘ Flat 606 D Wing, RNA Continental CHSL,
Subhash Nagar, Chembur (East), Hanuman Temple, Mumbai City, Maharashtra, 400071

NOTICE BOROSIL RENEWABLES LIMITED
Registered Office: 1101, Crescenzo, G-Block, Opp. MCA Club,
Bandra-Kurla Complex, Bandra (East), Mumbai, Maharashtra, 400051.

NOTICE is hereby given that the certificates for the under mentioned securities of the
Company have been lost/misplaced and the holder of the said securities has applied to
the Company to issue duplicate certificates.

Any person who has claim in respect of the said securities should lodge such claim with
the Company at its Registered Office within 15 days from this date else the Company
will proceed to issue duplicate certificates without further intimation.

Folio | Kind of Securities | No.of | Certifi- | Distinctive

Name of the holder _ No. and face value Securities_ cate No.| numbers
Lilavanti Meghiji Equity Shares of 24129094 -
Rajendra Meghji Ved | 100151 ¢ ¢ Re 11 each| 4900 | 1968 | 54133503
Place: Mumbai, Date: 15.01.2025 Rajendra Meghiji Ved

NOIDA TOLL ERIDGE COMPANY LIMITED

Registered Office: The Toll Plaza, Mayur Vihar Link Road, Mew Deffi = 1100491
[ICEM: L45AN

BPLCIETTE

Please note that the Management of the Company, on the request of its Sharshoiders, will
organise a Conference Call with i shareholders on Friday, January 17, 2025 al 30 pm,
on ihe way forward afier proncuncement of the judgment dated 20,12 2024 pazsed by the
Hon'ble Suprame Courl

The link of the said conference call s available on the Company's websile wiww.ntbel com
and on the website ofthe Stock Exchange, BSE Limited at www.bseingdia-com and on the
wiabzite of Mabional Securities Deposiory Limited ["WSDL") at hitp: e evoling.nzdlcom.
Further, also note thal no unpublished price sensitive nformation is proposed o be
shared) discuased in the said conference call

The abowve information is being issued for the information and benefitof all the Members of
the Company and under the Circulars issuad by the MCAand SEBI

By Order of the Board

For Noida Toll Bridge Company Limited

Sdl-

Place: Delhi Gagan Singhal
Date : January 14, 2025 (Company Secretary & Compliance Officer)

== NOTICE =

NOTICE is hereby given that certificate for 1070 Equity Shares
of UltraTech Cement Ltd. standing in the name of Kishore
Arjun Mansukhani has been lost or misplaced and the
undersigned have applied to the Company to issue duplicate
certificates for the said shares. Any person who has any claim
in respect of the said shares should write to Registrar,
M/s. KFin Technologies Ltd. Selenium Tower B, Plot 31-32,
Gachibowli, Financial District, Hyderabad-500032 within one
month from this date else the company will proceed to issue
duplicate share certificate.

Details of Shares:
Folio No.

Security Certificate No. Distinctive Nos.

From To
70506866 112733 34779132 - 34780201
Mame of Sharehelder
Date 15 JAN 2025 Kishore Arjun Mansukhani
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SHAH FERROUS PRIVATE LIMITED

1. NAME OF CORPORATE PERSON SHAH FERROUS PRIVATE LIMITED

2. DATE OF INCORPORATION OF 21/09/2007
CORPORATE PERSON

CR Ho. 3
IN THE BOMBAY CITY CIVIL COURT AT DINDOSHI

COMMERCIAL SUIT NO, 255 OF 2022
Under Section O-V, R -20 (1-A) Civil Procedune Code

Plaint lodged on: 27.04. 2022 / Plaintadmitted on: 05.06.2022

SUMMONS to answer plainl Under section O, XXXVl Rule 2 of the Coda of Civil
Frocedure, 1908,

CAMNARA BANK A body corporate constiuled under the provissons of he Banking
Companes (Acquisiton & Transfer of Undertakings) Act. 1980 having s Head Cffice

Sabanna Laxman Sotapnar, age 35 yaars
Versus
1. Mr. Sandeep Pahal Singh, Age: Adull Dcc; Business
Address: Room Mo, 03, Ganesh Pada Rivwas Sangh, Misitary Road, Andhesi East,
bumbal - 4000559,
T,
1. Mr. Sandeap Pahal Singh
Take notice thal this Hon'ble Cotrt will be moved befora His Hopour Judge Smit 5.5

18012025 =t11.00amin the farenoon by the abovenamed plaimtiff for reliafs.
The Plaintiffs. therefore, prays:

(Rupess Flve Lakh Elghty Seven Thousand Five Hundred Elght Only)

Particulars of Claim i.e. Exhibit “I' annexed herslo.
18] The Hon'ble Caurt ba |'Zl|l.'=a$lﬁﬂ-1.¢- pass an ander of altachment UE‘IJ'{‘-_ILIdI,JI‘TIE-'I‘"-l an

procaad thedeo! fowands the discharge of cutstanding dues of Defandants
iz} That the Defendants be directed tapay the cost of this suit,
te) Any further reliaf in he nature and circumstances of the case may ba granted.
Given under my hand and the seal of this Hon'ble Cowrt,
Dated this 207 the day of January, 2024
@ For Ragistrar.
City Civll Court, Banubay

Manpada Road, Dombsvall East, Thane - 421201,

3. AUTHORITY UNDER WHICH
CORPORATE PERSON IS
INCORPORATED /REGISTERED

Registrar of Companies-Mumbai under
Companies Act, 2013

4. CORPORATE IDENTITY NUMBER/
EHATED-LIABILIFY-ADENTTY-NUMBER
OF CORPORATE PERSON

U27101MH2007PTC174382

2 Bengalura 2nd a Branch Ofice amongst otbers al Canara Bank, Cament Chawt Mo, |

5. ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF
CORPORATE PERSON

Registered Office: Bldg No. 16, Block
No.17, 4th Floor, Mukund Soc, Phase |V,
Gavanpada Road, Mulund East, Mumbai,
Maharashtra- 400081

1,24; J. P Road, Andher West, Mumbal 400058, represented through its Oficer Mr. |

6. LIQUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

13/01/2025

Todkar presiding In Courl Room MNa, 3rd (As per order dated 06.11.2023 next dale s |

7. NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR

AJAY KUMAR,103, A.S. DIAS BUILDING,
15TFLOOR, 268/272, DR. CAWASJI
HORMASJI STREET, MARINE LINES,
MUMBAI-400002. Tel.: 022-22078438,
Email:ajayfcs@gmail.com,

IP Registration No:IBBI/IPA-002/1P-
N00139/2017-18/10377

{a) That this Hon'ble Court be pleased to pass an order and decres against the |
Daafenadants, josntly ard severally, 1o pay 1o tha Plaindi! the sem of Bs, 5,87, 508/- |

8. LAST DATE FOR SUBMISSION
OF CLAIMS

11/02/2025

outstanding as on 23.02. 2022 togethar with interest @ 0D.35% + 2% Panal |
Intarest poa from the date of fillng the salt tll payment or pealizaticn as per the |

chargad and uncharged assetz belonging to Defendants to sdjust the sale |

Jyodi Tiwari, Advodsle Fos Plairtitfs -
Flat Mao. D203, 2nd Floor, Yugandhar Sudama, Cpp. Hana-Nani Park, |

Notice is hereby given that the SHAH FERROUS PRIVATE LIMITED has commenced
voluntary liquidation on 13/01/2025.

The stakeholders of SHAH FERROUS PRIVATE LIMITED are hereby called upon to submit
a proof of their claims, on or before 11/02/2025, to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Name and Signature of the Liquidator: AJAY KUMAR
Date: 13.01.2025 Liquidator

Place: Mumbai (Regn No. IBBI/IPA-002/IP-N00139/2017-18/10377)

Email ; advjyotipatkarZ7 iigmail.com Mob, 8976143150 I

NOTICE 5" | ADITYA BIRLA

NOTICE i hersby gven that the Cartificate with w w CAPITAL
Folic number POTBA08 for Equity 500 Shares PRITECIMG WVENTI PRV AR
face walue R, 10-with Cerfificate Nos - 781530,

24104, R2AN07, 224103, 224106, 224105,
224108, ZT0EF, 381900, 670820 and 351939
and with Dist, MNos 441B9951-44180000
ZBZBT4TE-2B2BT020, 28287626-28287673,
ZRIRTACR0-FAIRTATS, 2E2RTETE-2828T623,
ZBZBTH2G.2B2ETOTE, 28287676-28287 723,
TEATFTTE-1TE TEOD, 22340001-223400350,
MIGETTTE-3066TEN0 and 22339951 22340000
ol Deapak Fertilisers & Patrochemicals
Corporation Limited. Standing in the names of
Sanjiv 4 Dias has been ksl or mislaid and the
undersigned has appiied to the Company io
issue duplicate Cedificats for the said shares.
Ay persan Wha hes & claim in respect of the
gaid shares should lodge such claim wilh the

ADITYA BIRLA FINANCE LIMITED

Registered Office : Indian Rayvon Compaund, Yeraval, Gujaral - 362 266,
Corporate Office : 12 Floor, R Teck Park, Nirlon Complex, K. Hub Mall, Goregeon (E}, Mumbai-400 063, MH

POSSESSION NOTICE [SEE RULE & (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

Whereas the undersigned being the Authorized Officer of Aditya Birla Finance Limited [ABFL) under the Securitizaiion and
Reconstruction of Financial Assets and Enforcement of Secunty Interest Act, 2002 (54 of 2002) and in exercise of the powers conferred
under Section 13 (12) read with Rule 3 of the Secunty Interes! (Enforcement) Rules, 2002 issusd 2 Demand Notice Dated mentioned
below undar Saction 13(2) of he said Act callng upon yau baing the borrowers (names and addresses mentioned balow) 1o repay the
amount mantoned in the said notice and intarast thereon within 60 daysfrom the date of raceipt of tha said nofice.

The Bomowers mentioned herein belomy having faibed to repay the amount, notice i hereby given 1o the Bomowers mentionad harain
below and to the public in general that the undersigned has iaken Physical Possession of the propsrly described hersin below in
exgrose of powers conferred on him | her under Secion 13(4) of the said act read with Rule 8 the Securly Interest | Enforcement) Rules,
2002, Thia Bornowvers mentionad here in balow i paricularand the public in genaral are heraby caulionad nol o deal with said proparty
and any dealings with the property will be subject fo the charga of Aditya Birla Finance Limited (ABFL) for an amount a5 mentioned
herein under and interest thereon. The Bomower's atiention 13 invited to the provisions of sub-section & of Section 13 of the act, m réspect
of timeavailable, to redesm lhe secured assets,

Enmpal;i.- al its Registered Office. Sai Hira,
Survey No,

. 93, Mundhwa, Pune, Maharashera, -
41 ‘lﬂ within one mmh frm"l ‘"'!5_ date Hm thi 5!‘. H«Bl‘l‘lﬂ of h 5 Demand Mafice ﬁH:r‘:p'HDH 'ﬁ! rmmh‘l‘l‘ F‘l‘np«il‘l‘_f meslm
company will proceed to (ssue duplicate| | NS ) Date & O/S. Amt {Properties Mortgaged) Date
Conficate(s). e eI, 1. Ws. Kitchen Spice Restaurant Flat Mo. 301, 3ed Floor, Wing G, Area
Ciate - 1500112025 iy S T.fl. E'ia,?r. Throisgh iis Froprietor My, Sandeep Sihas Gawde ON Date - Admesawing About 880 3q. . Bulll-up Area,
o - ¥ 2. Mr. Sandeep Suhas Gawde, 19.07 E[Ii'.-l Building Known &3 Gokuldham® Situsted at 13.#1.2_925
1. | &fo. Suhas Dearan Gawde. R -'n'.'hi sggl. | Survey No. 51, Hissa Nod & 2, Near New {Physical
3. Sujata Suhas Gawde, aaf:n-n 19.07 EII:I2.4JI Guardian High School, Lodha Hertiage, Desale | Possession)
i " = Wio, Suhas Gawde, R Fada, Bhopar Road. Dombivli East. Takuka
IM PDHTANT LAN; ABMUMSTSODI000TETEHIT Kalyan Dist, Thane.
VWhilst cama is taken prios (o acceptance of Place : Mumbal, Maharashtra Authorised Dfficer

advertising copy, it is not possible tovenfy | | pate - 15.01.2025

ADITYA BIRLA FINANCE LIMITED

its conterts. Tha Indian Express (P
Limited cannot be held responsible for
such cortents, nor for any loss or damage
incurred &8s & result of transactions with
companies, associations or individuals
sdvertising in its newspapers or
Publications. We therefore recommend
that readers make nmecessary inquires
before sanding any monies or entering
into &ny agreements with advertisers or
otherwise acting on an advertisement (n
any manneér whatsoever, Regestarad
letters are not accepted in response 1o box
number advertisement.”

2 DELTA CORP LIMITED

Regd. Off : Delta House, Plot No 12, Hornby Vellard Estate,
Dr Annie Besant Road, Worli, Mumbai-400018.
(CIN No. L65493MH1990PLC436790) Tel No.91-22-69874700,
Email ID : secretarial@deltin.com, Website : www.deltacorp.in

STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS

CLASSIFIED CENTRES IN MUMBAI

Sanjeet Communication
Fort.

FOR THE QUARTER AND NINE MONTHS ENDED 31™ DECEMBER, 2024

(Flgures are Rupees In Crores unless specifled)

Phone : 40024682/ 40792205.

S. Arts Advtg.

Masjid

Phone: 23415111

Taj Publicity Services,

Byculla (W),
Phone : 2305 4894.

Particulars

Cuarter Ended
31" December,
2024
Unaudited

Mine MonthsEnded
31" December,
2024
Unaudited

Cuarter Ended
31" December,
2023
Unaudited

Mobile : 9892011371.

Toal Income from Operations

194.33 062,63 210.13

Yugarambha Advertising,
Girgaon,

Phone : 2386 8065.
Mobile : 9869074144.

MWel Profil / (Loss) for thae period {before Tax,
Exceptional and/or Exfraordinary ltems #)

29,35 BE.T0 49.53

Aaryan Publicity
Dadar (E),
Phone: 022-65881876

Met Prafit f (Loss) for the pariod before tax
[after Exceptional andlor Exiracrdinary items #)

28.35 i 449.53

Mobile: 9320111876

B. Y. Padhye Publicity Services,

Met Profit /| (Loss) for the period after tax
{after Excaplional and/or Exiracrdinary ilems#)

35.73 Ba 38 34.56

Dadar (W)

Datey Bhavan, Dadar (W)

Phone : 2422 9241/ Total Comprehensive Income for the perlod
R [Comprising Profit / (Loss) for the period {affer
DATEY Advertising,

tax} and Other Comprehensive Income (after tax))

B.78 8,66 55.41

Mobole : 8452846979/ 9930949817 EL]LF":" Share c-ﬂ[_'lltl':ﬂ

Hook Advertainment
Dadar
Mobile : 8691800888

Reserves [excluding Revaluation Reserve)as shown
in the Audited Balance Sheat of the pravious year

Central Advertising Agency,
Mahim (W),
Phone : 24468656 | 24465555

Eamings Per Share (of Rs. 1/- each) (for continuing
and dizcontinued ocperations) -

1,33
1.33

315
3.15

1.28
1.29

Charudatta Advertising, Font 4
Mahim (W), Basic
Phone : 24221461 Dyilutesd
Jay Publicity,

Dadar (E),

Phone : 24124640

The Financial details on standalone basis are as under ;

(Figures are Rupees in Crores unless specified)

Pallavi Advtg.
Dadar (W),

Mobile: 9869109765 Pariculars
Shree Swami Samarth Advertising,
Dadar (W),

Phone : 24440631

Mine Months Ended
31" Decembear,
2024
Unaudited

Quarter Ended
3" Decembar,
2023
Unaudited

Quarier Ended
31" Decombar,
2024
Unaudited

Mobile : 9869131962
Incoma from Operaticns

150.17 438.58 147.19

Stylus Arts,
Dadar (W),

Profit Before Tax

a4 .41 165.80

Phone : 24304897

Profit After Tax

41.81 125.96

Time Advertising,
Matunga (W), i
Phone : 2446 6191 Mote:
Vijaya Agencies,
Dadar (W),

Phone : 2422 5672.
Mobile : 9920640689

Media Junction,

Matunga (W),

Phone: 022-66393184/ 022-66332340
Mobile: 9820295353/ 9821656198

Achievers Media
Bandra (W.),
Phone : 22691584

Place : Mumbai
Date : 13" January, 2025

a) The above is an exiract of the detailed format of Quarterly Financial Results filed with the Stock-Exchanges
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 The
full format of the Quarterly Financial Results are available on the websites of BSE AND NSE at
www.bseindia.com and www.nseindia.com respectively and on Company's wabsila

financialexp.epaptin

hitps://deltacorp.in/pdf/financial/2024-2025/Quarter-December-2024-2025 pdf ., The same can be
accessed by scanning the QR Code provided balow

b - Exceptional and/or Extracrdinary items adjusted in the Statement of Profit and Loss in accordance with
Ind-AS Rules/AS Rulas, whichaver s applicable

For Delta Corp Limited
(Jaydev Mody)
Chairman
DIN No.00234797

dhatet A Canara jﬁ_:u_'l‘kcﬁh
T |

Mumbai Bycuila Il Branch ; By 0 Richardson & Cruckdas L,
Bir J_J Road, Byoulla, Maharsshera-a00 005; E-mail 1B : chi 5029 mcararabank com

DEMAND NMOTICE [SECTION 135(2)

T,

i, 5. Ramesh M. Telang, Kashav Pada, P K. Boad, 203, Shriram Nagar, GHE. B No. &, 2% Floor,
Mukund Wesd, Muiind Subwban, Maharstra-400 D8]

2. 5mit. Jyoizna Ramesh Telang, Kezhav Pada, P K. Road, 303, Shrieam Nagar, CHS, B Mo, 2,2*
Fioor, Mulund West, Mulund Suburban, Maharasra-400 180

3. 5ri, Ramesh M., Telanyg, Flat B 8-16, F & T Colarw, LBES Road, Type A, P Madan Maohan Malaviva
Road P & T Company, Mulund (W) Mumba-200 080,

4, Smi. Jyotzna Ramesh Telang, Fai 8 116, P& T Colory, LB Road, Type &, P Madan Mohan
Malawiya Road P & T Comparry, Mulund (W) Mumdai-400 080

3. §ri. Ramesh M. Telanyg, Flat Ko, 507, 5™ Floor, B Wing, The Mest, LBS Marg Mahur, Mulund (W),
Muiribal-400- 080

6. §mi. Jyotsna Ramesh Telang, Flat Mo, 507, 5™ Foor, B Wing, The Nesf, LBS Marg Mahar,
Mukind (W), Mumbai-$00 080

Drear Sir,

Sub. ;- Demand Notice wnder Section 13[2) of the Securitization & Reconstruction of

Financial Assets & Enforcement of Security Interest Act, 2002,

Theat Srl. Ramesh M. Telang & Smt Jyotsna Ramesh Telang has availed Be faliowng Loans |

Credit Facdities Troem our Byculla fl Branch from time 1o fime -

Wature of Loan Amt. | Liability as on
W] toano Loan/Limit | [(n?) |02.01.2025 [in 7)) POtE OF Interest
; = Housing iy 935 %+2.00%
1| soxseranpanter | R | ssonsone | zsmean | OS TN
TOTAL | 36,00.000- | 29.77.121.00

The atsve said Loan [/ Credil facilites are duly sacored by way of morlgage of the zssels mon
specifically described in the schedule hereunder, by virtug of the relevant documents executad by
YOu in our favour. Binceyau had faled to dscharge yvoor Ksbilities as per the terms and conditions
shiputafed. the Bank has classified e debi as NPA on 29.12.2024. Hance, we hereby issua this
prtic to you under Section 13420 of the subjgct Act cafing upon you ty cescharge the entirg liabdity
ol T 23,77, 721.70 [Rupees Twealy Mine Lakhs Seventy Seven Thousand Seven Hundred Twenky
One and Paiza Sevenly Only) as on D2.01.2025 with accrued and up-to-date interest and other
expenses, within sixly days from {he date of the notice, Fa@ing which we shall exercisa all or any of
ihe rights wnder Section 1304) of the subject Act.
Furlter, you are hesety restraned Irom gezing wilh any of the sacured assals menlicned in the
schedule inany manrer whatsoever. withows our prior consent. This Is without prejudice to any ofher
righis awasaile bo us uncer he subject At arlar any olher Bw i Ionce,
Your aitertion is Fvited i provisions of sub-secton (3) of Section 13 of the SARRAES| Act, in respect
of time available, to redeem the secued assets
The desrand notice had 2fz0 been issued on 07.11.2024 to you by Registered Post Ack dus o yoor
[a5t knowun address avadabile imiba Branch recard

SCHEDULE
The specific details of the assets Morlgaged / Hypothecaled are enumeraled hesaundar

Description of Praperty

All That Part & Parcel Of Property Bearing Details ;- Residential Rat Mo, 507, an the 5* Foar; i
‘B Wing hawing area admeasuring 25 5o, Mis, Carpt (a5 per index 30 Sg. Mis.) in the Buslding
IKnow as “The Kest™, Constructed on Plot No. B, 18,17, 19, &) and 21 of ald Survey Ho: 94 part,
1149 part-and 127 part and Hissa No. 1 Parf, corresponding ta CTS Ma. 55127 part and CTS Mo,
952, 5521, 5525, S0, 52T, SRAB, 35X, HREAD, BRI & 552N 2 of Vilage © Nahur
Taika : Kura, LBS Mang, Muiund (West], Mumbal Suburban Disinct. + Bownded by  + North
» Jobagon Company; South ; Vasand Oscar; East @ Morte Caro; West ) Oberoe Wishpere Tower,
 CERSAI Security Imterest 1D : 400017008767 = Asset 10 : 200018970472, » Name of Title
|Hulder : &ri. Ramesh M, Telang

Date ; 14.07.2025 -
Place @ Murmnbal Autbarized OMicer, Canara Bank

draryt A Camara Bank
Kakad Markel Branch : Fost Box Mo, 2515, Kakad Markel 306, Kibadsyi Road, Mumbal-$00 002,
Maharasiira. Tel Ne. + 91 Z2-2201 6558 /| 2306 5333 E-mail 1D : chi23:canambank com
o,

1. M/s. Vidhya Cloth Gentre, Plot No. 54, 02, Mistry Building, Dadasaheb Phalke Road. Dadar East
Mumbai-400 018

Z. W/s. Vidhya Cloth Centre, Shop Mo, 4, Sheee Krishna Building, Dadasaheh Phalks Road, Dadar
East, Mumdbal-$0q 014

3. 3ri. Prakash Daji Varekar, 14713, 14" Flogr Dabalkarsadi, 8 Ward, RA CHS, 1 B, Wadiva
Foad, Mumbal-400 012

4 Sri. Prakash Daji Varekar, Fiat Mo 1905, 19° Floor, Buikling Mo, 10 “Vighnaharta”,
“Kaivalyadham Co-Dpesafive Houzing Limited" &t Tagore Magar, Village : Hariyali, Near Punjabi
Tadka Hotel, Vikhrall (East), Talka - Kurla, Mumba-100 083

5. 5ri. Prakash Daji Varekar, 301, 5* Fooe Galaxy Comalex ©HS., Jetbal Wagia Road, Parel
Briniwada, Mumbal-400 012

Dear Sir,

Sub. :- Demand Notice under Section 13{2) ol the Securitization & Recenstruction of

Financial Assets & Enforcement of Security Interest Act, 2002.

Thert Mis. Vidhya Cloth Center Prap. Sri. Prakash Daji Varekar has availed the followsng Loans /

Credit Facdities from our Kakad Markel Branch irom fims t0 bme -

Maturg of Loan | Loan Amd. | Liability as on
W Lean b | Limit (in?)  |31.12.2024 (in 7| Hate of Interest
1 [1z5004427246| wsme -onioce |sooooon.| s02ezerae | ﬁﬂﬁﬁf”"”
TOTAL 30.00.000,-] 30.48.287.28

Tre abave-said Loan / Credit facilities ‘are duly secured by way of mortgage of the assels more
spncibcaly descnbed in the schedie haraurdar, By virtue ol Be relevant docurmests anscbesd by
¥OU in our favour. -Since you had faied i discharge your Eabilities as per the terms and conditions
stipiftated, tha Bark has classified the debd as NPA an 03.01.2025, Honce, we heraby 1ssis this
natic= t you under Section 13{23 of the subject Act calfing upon wou to deschangs the entire liabdity
of ¥ 30,48 287,20 (Rs. Thirty Lakhs Forty Elght Thausand Tea Huandred Eighly Seven and Palsa
Terendy Ning Only} 23 oo 31122024 with accrued and up-fo-date interesi and cihér expenses,
within sixdy days froen the date of the nodice. Eallng which we shaf exercise all. or any of the righis
der Saction 1304 of the subject Act,
Further, you are hereby restrained from deaing with any of the secured assels mentioned in the
schedule In-any manier whaksoever, wWithaud our prior cansant. This 5 withoul pregudice 1o any offer
rightts awaliahle to-us under the subject Act andiar any other Bw In force,
Your atterdion is ewviled 1 pravisions of sub-secton (8) of Section 13 ol the SARFAES! Act, in respeac!
of time available, to redegm the sacured asseis.
Thee dernand nodice had 250 baan ssued 10 you by Reqistered Past Ack dus 100008 2025 fo vour kst
knawm aodress avaitable in'the Branch record

SCHEDULE
The zpecific defails of the azsets Mortgaged / Hypothecaied are enumeraied hereunder:

Parficulars of Movable Assels

|Fypothecation of Stock of Tedies, Cloths and Sarees. = CERSAl Securily Imteres! 1D-:
400073197362 ~ Name of Tille Holder : M/s. Vidhya Cloth Centre

Bate : 14.07.2025 =y
Prace * Murnbal Aukorized ONicar, Canara Bank

v s Canara Bank-o/2\

Kakad Market Branch : Post Box Mo, 2515, Kakad Market. 306, Kibadey] Road, Membai-200 002
Mararasiim, Tel Ne, + 91 22-23001 G848 /| 22065333, E-maidl 1B : ch022 3 cananbank com

T,

1. 5¢i. Prakash Daji Varekar, 1413, 14" Foor, Dabokarwad, B Ward, SRA CHS, J. B. Wadwa
Road, Mumbai-400 012

2 &mi. Priyanka Prakash Varekar, £50, 5 B Compound, O % 5 Rao Road, Parsl,
Mumbal-400 012

3 ari. Prakash Daji Varekar, Fal Moo 1905 15° Floor, Buikling Ko, 10 “Vighnaharia®,
*Kaivalyadham Go-Operative Housing Limied" al Tagore Maoar, Village : Hariyali, Near Punjabl
Tadhka Hotel, Vikhrall (East), Tauka - Kurla, Mumba=400 (83

4 5mi Priyanka Prakash Varekar, Flai o, 1205, 19 Floor, Building Mo, 10 *Vighmaharta®,
“Kaivalyadham Co-Operalive Howsing Limited™ a1 Tagore Magar Village : Harfyall, Near Punjabi
Tadka Hotel, Vikhroli {East), Teiuka - Kurla, Mumbsi=300 683,

5. 5ri. Prakash Daji Varekar, 801, 5* Fooe Galaxy Complex CHS.. Jerbal Wada Road, Pamal
Bhoiwada, Mumbai-400 012

&, Smt Priyanka Prakash Varekar, 801, 8 Foor Gataey Comgles CHS., Jertai Wacks Road. Parl
Bhoiwada, Mumbai-300012

Dot Sir,

Sub. ;- Demand Netice under Sechion 13{2) of the Securitization & Recenstruction of

Financial Assets & Enforcement of Securily Interest Act, 2002

That Sri Prakash Daji Varekar & Smi. Priyanka Prakash Varekar has availed the following Loans

J Crec Facilitios from awr Kakad Market Branch fram tme 1o time -

Nature of Loan | Loan Amd. | Liabilty a5 an
1| 160001263206 | Howsing Fnance | 86,25, 000/-]  B7.04, 36500 {520 %+ 2.00% penal Inf,
TOTAL 86,25.000/-| B7.04,360.00

The absove said Loan [ Gredil facilities are duly secured by way of mortgage of the 2ssels mare
specificaly descnbed in the schedule hersunder, by virtue of e relevant documents executed by
¥au In our favour, Since you had faled o dscharpe your Ehilitles as per b berms and candilions
stoizted. the Bark has classied the debf as NPA on 03.00.2025. Hence, we hereby issua this
perlice 0 you under Section 1320 af e subject Aot caling upon vou to dschams the entire bty
of ¥ 87,04, 365/- (Rs. Eighty Seven Lakhs Four Thousand Three Hundred Sixty Mine Only] as-on
05.01.2025 with accrued ard up-to-date eierest and olber axpanses, within sty days from the
date of the:notice, faiing which we shall exercizs all or any of the rights ender Seckion 1344} of the
subject Aot
Furthes, you are hereby restrangd from desing wilh any of the satured: assals mentioned in the
scheduls incany manner whatsoever, withawd our prior consent. This is withoot prefudice (o any other
rights avalaile to us under the subject Ack and’ar amy other Bw in fonce,
Your attertion is mvited o provisions of sub-secton (3) of Section 13 of the SARFAES] Ack, in respect
of fime available, to redeern e secumd as5sels
The cesmand notice had alzo beer tssied on 07.01.2025 to you by Reqgistered Post Ack dus o yaor
last kncown addrass avataole in 1he Branch record

SCHEDULE
The specific details of the assets Morigaged / Hypothecaled are enumeraled herounder:

Dezcription of Property

All That Part & Parcel of Property Bearing Details (- Residential Flat bearing Flat Mo, 1505,
admeasuring 66 26 5o, Mirs, i, 8. 713 50, F. Carpel Arsa.op the 19% Floor, of Buikding Mo
10 in Bislding Knaw as “Vighnaharta", © Kalvalyadham Co-Oprative Housing Limidled”
shuated at Tagore Magar, Wikhroli (East], Mumbai-400 083, Construcied on land bearing Survey
Ma. 113 [Fart), City Surwey Moo 352 (Part) of Village - Hadyal, Near Punjabi Tadka Hitel,
Tagoee Nagar, Taluks Kirfa & Distnct Mumbai Suburban, + Bounded by @ * North ; Building
Mo & + Soulh ; Bullding Mo, 12; + East ; Shraddha Bulding Mo 11; *+ West ; Slum area
» CERSAI Securily Inferest 1D : 4D0DBSS0756T: » Assel 1D | 200067453748 - Name of Tille
Holder ; Sri. Prakazh Dajl Varekar

Bale 14002005
Place | Mumbai

Autharized Diicer, Cangra Bank
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THE MAHARASHTRA STATE
CO-OP. BANK LTD., MUMBAI

(Incorporating The Vidarbha Co-op. Bank Ltd.)
Scheduled Bank
Sir Vithaldas Thackersey Smruti Bhavan,
9, Maharashtra Chamber of Commerce Lane, Fort, Mumbai -

400 001

We invite Sealed Quotation for Rate Contract for Supply &
Installation of Exide UPS Batteries for two years for all Offices in
Maharashtra.

Last date of Submission: 21.01.2025

For More details, Please Visit our website

http://iwww.mscbank.com o

(Dilip N. Dighe)

Place: Mumbai Date : 15.01.2025 MANAGING DIRECTOR
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